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Sr. No | Date Orders action (¢ any ) °
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1. |2.8.9 Adjourned to 3 199%;“‘ r.equesht the petitioner is an
" H/ ; Outslder and become a.
“ M MBLR (ADMR{ISTRAT IVE) candidate for the post
of Trainee Assistant
2 4.8.95 Heard Shri G & .Rattnaik, 1eame§ Briver under Railway

Rectt .Board,BBSR has
a filed this case U/s.
It is seen from the Original | 19 of CAT Act, praying
. — _ ; . ; . for treatment of his
& [ &» .
Application that the applicant has | mandigature as OBC
submitted & representation addressed tp _instead of O.L.

| counsel for the applicant.

the Chairmen, Railway Recruitment Boaré' For Regn.~l.
Bhubaneswar on 27.5.1995, agitating hlé / w
grievance regarding non-se lection unde;' &’% h o
the reserved for 0.BL . Candidates in { : éé%tD
respect of Tr.Assistant Driver (Elect./ i e
wiesel) with reference to the Lmplpyment -

Notice vide Annexure=~l. According SZ REGJATRAR&#
the applicant, no reply has been receiviéd

from the Chairmen. | FOR ADMISSIN &
N . INTERIM URDERS
Considering the facts of the f

case, it is necessary to direct the

Chairman, Ra8ilway Recruitment Board, \4 A O)@mb,

e

Bhubaneswar (Responcdent 1) to dispose ] \\@)'ﬂ’
of the said representation within 30
days from the gate of receipt of a copy)],
of these orders with a reasoned order. j
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t same has been omitted in the advertisemgnt VO‘E\_\Q’s R
/ : . N . ) QS < Oy W
1 issued by the Railway Recruitment Board, s 0 n\sd\ | SN \-;«UL?\
‘ Bhubaneswar . This aspect shall, “‘5»&\\%:* ST\
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SN AN e
m 1 $ ATy § ~ 1 .
hus the Original Applicatilon S - }S\(\J\

e e e g S

is disposed of.
Send a copy of the orders to the

Chairman, Railway Recruitment Board

(Re spondent 1) along with @ copy of the

original application and & copy of the

order be made available to the counsel

appearing for the petitioner.
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